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Order 	Order 	
taken on odt- 

.1 1 24.11 .5 	order cos io effect, the operatfl 

of the order of transfer dated 2.11.199 5. 

issued by the Directorate General,, 
L 	 uc 

Doordarsan under Annexure-4 is stayed 

as an ad interim measure. The responden:c J¼ 	-\ 
are free to file show cause before the 

date fixed, that is, 21.12.1995 as to w 
\\ 

the stay shall not be made absolute. 

O1i on 21.12.1995. 
H nd over 1=pi a  c  opy of the order'  

to the petitioner's counsel. 1 	fj 
-- 

rJ1 	IV j& ?IBER 	MIN 	.,_L- ----- 

2 21  .i2.5 	App1ic''iS dismissed as nat  

preseed since the relief prayed for 

has already been obt'4ned by the 

app1tca nt . 
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